1 Hon'ble Shri G.Sreedharan Nair, Vice-Chairman

_:. Hon'blé Shri P.5.Hapeen Mohamed, Member (a)," "

e T .7 Heard coﬁnselvo%’the'éppiicant.

submifteditﬁe'petitiéh:dated;22;8.1988 (Annexure-a-9), @_A
S TR if so the &dction ﬁakén’thereoﬁf'let the notice

1L“ " | be returnéa by 27 10,1589, o

dhamed ) ( G_.Sre aran Nair )
Member . (Administrative) =~ Vice-Chairman

e

2 . - Hon'ble shri G.Sreedharan Nair, V.c.

S r——— e ———

+27.10,89

Hon'ble 3hri C.s,. Pgdév, Member (a) y
Counsel of applicant present. No representation
| for respondents. . : |

e 2 Heard counsel of_the applicant. The application is |
3. 4%333 is seen that notices have already been issued

to all the respondents and that the service reports as
regards respondents 1,2,4 and 5 have been received. izx=z ,
Await return of notice of the third respondent. It is open
|to the other respondents to file reply, if any, to the
original application within a period of Z 4(four) weeks
by serving copy thereof to the counsel of the applicant.
List before the Registrar for completion of pleadings on

1.12.1989, z
( g;éfﬁé;ﬁ%éjx\Nﬂéz / (G.Sreedhéfg;/;;;;;/

Member (Administrative) Vice~Chairman
\&§%§;L$>
L‘ ' ! \\' ‘“— ‘
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01.12,1989.

Shri Lakshmi_Narainl Registrar

From -the record it appears that the awaited

service report of the regd. notice sent against respon

No.3 has not been received as yet, whereas notices have
aiready been x8x served against the rest respondents.
Learned addl. standing Counsel shfi Lalit Kishare informs
that he has received due instructions from the department' .
for“filing appearénce & written statement on behalf;og

the re;pondents.vpup up accordinglf on 20-12-1989 ‘ibﬂ

for appearance and also for filing written statemente

[

_ _ (Lakshmi Narain)
o ' Registrar
shri Lakshmi Narain, Registrar.

on behalf of the respondents,

4
0.120890 N
It appears that on the preceding date learned
Addl. Standing Counsel Shri Lalit Kishore informed about
: ‘g

his having receiced instructions from the Deptt. to-
represent the respondents in this case and that he

- shall'be filing Power by the following date, but again -
a prayer for time has been made on his behalf, as it is
stated that the Power is likely to be received shortly.
2. The awaited SR of the regd. notice sent

against R/No.3 has alsd hét been received as yet. Put up
on 8-1-1990 for filing Power & also written Stt.nfif any,
on b/o the respondents by learned Addl. Standing Counsel
Shri Lalit Kishore, also‘awaiting SR "of the Regd. notice
sent against R/No.3. -~ ' :

* L

[
’//LA
('akshmi Narain)
Registrar
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-5 shri Lakshmi Narain, Registrar
.1.1990
From the marginal note of the office 1+ appears :
that while SR of the regd. notices sent against some - of
S;\QL_Apooﬁl’ 1 the respondents’ is awaited. learned Addl. Standing Counsel
k)QQN\¢(ngZNW‘* ' Sshri Lalit Kishore has already filed Power on b/o the
’ ' - respondents. Put up on 25-1-1990 for e it g filing written
statement. '

shri Lakshmi Narain, Registrar

Today is the date fixed for filing written
statement on behalf of the respondents by learned
Addl. standing Counsel Shri Lalit Kishore, but again
a prayer for time has been made. Put up on 20,2.90
for filing the same.

" ( Lakghmi Narain )
/ gistrar

07 ' - Shri M. Sharan, Re 1strar Incharg
) 20-2-90, —2

From the marginal note of the office it appears
_‘that written statement on b/o the respondents was filed
‘on 6-2-1990, a copy of which is served Just now on ths
learned counsel of the applicant., The case is nou ready
-for hearing. List before the gench on 26-02-1990 for
,i; . . fixing a date For hearing,
| | eI

( M. Sharan )
Registrar Incharge s
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26/2/50
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. on 23/3/1990.

10
23.3.90

Hon'ble Shri C,.S.Pandey, Member (A)

Hon'ble Shri S.R.Sagar, Member (J)

~ Counsels for applicant and respondents

present, List the case for flnal hearing on

19 3.90,

, . , N | ,
( S.R.8ayar ) ( C.S7Pandey )
Member .( Judicial) meber ( AdminlstJ

Hon'ble Shri P,S.Habsem Mohamed, Membs
Hon'ble Shri S.R.Sagar, Member (J)

Agrument of both parties) hearad, Order

'11 ' Jg '
| ed )
( S, R., Sagar { P.SJHabee Mohan.

Member (?udi ? ) emb %r(Admlr1<trrt1ve)

Hon'ble Shri‘P;S.Habeeb Qbhamed, meber (&)

Hon'blé“Shri's.R,Sagar, Member (J)

-

Order. pronounced. . The applicatioé isldismissed.

| | ‘ ' a)
( S.R.Sagar ) , ( P.S.Habeeb'Mphame
Member ( gudicial) ’ Menmber ( administrative)




